LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054

NOTICE OF MOTION FOR ELECTION OF
DEPUTY SPEAKER

Place:
Date:
To
The Secretary,
Legislative Assembly,
National Capital Territory of Delhi.
Sir,

Under Rule 9 of the Rules of Procedure and Conduct of Business in
Legislative Assembly of National Capital Territory of Delhi, I give notice of the
following motion which I propose to move in the House on the

“That Shri/Smt./Ms. ,
a Member of this House, be chosen as the Deputy Speaker of this House.”

Yours Sincerely,

Signature:

Name:

MLA

I second the above motion.

Signature:

Name:

MLA
[ am willing to serve as Deputy Speaker, if elected.

Signature:

Name:

MLA
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